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FORM G
{Annexure-I}
tmtrmon FOR EXPRESSION OF INTEREST FOR

A N ENTERPRISES INFRASTRUCTURE SERVICES PRIVATE LIMITED,
DPERATING IN THE CONSTRUCTION AND CONTRACTING-CIVIL SECTOR,
Si’imﬂ&\hi? FOCUSING ON THE CONSTRUCTION AND Miﬂfl'{ ANCE OF ROADS.
b-reguiation {1} of regu F 3

iim,ctm;cg Reselution Proce

1. | Namwe of the corporate me.w ﬁ\ N ENTERPRISES INFRASTRUCTURE SERVICES
alpng with PANS CIN/ LLP No. PRIVATE LIMITED

PAN: AMKCABS 330

Cify: B7AB0OMH201 2PTCIB0674

2. | Address of the registered office | TOB, Gatevasy Plaxa, A S Marg, Posa, Near ts
T Mumbai 400078, Maharashiea, inda

3. | URL of website Al

4, | Desils of place whers shajority 708, Gatewsy Plaza, A S Marg, Powas, Néar 1o
of fixed assels are jocaind #T Mumbal 400076, Maharashioa, indis

£ | instatied capaci'y of main Mot Applicable
products/ secvices

6. | Quantity and volue of main The corporate gobtor did not any operating
prodiets/ services sold in activity during the [ast financial year, i

last financiat year
7. | Number of emplovees/ workmen 13

& | Further detalls including last For further detaiis write an email o
avaiiable financial statements anantamnsesinfru@gmail.com
{with schaduies) of two years,
fists of creditors are avaliable sl
S, | Elgibility for resolution applicants | For detailed EOF and eligiiity cnterls, pleass
under section 25()h}of the | |write an email 10: anenterprisesinfa@gmail.oom

Code ja available at — - s
10. | Last date for receipt of expression | 26/ 10/ 2025*
of imerest (a8 extendad from earfier date 03/10/2025)

11. | Bate of issue of provisional listo# RO/ L 2025
prospective resolution applicants | (26 extended From eadier date 13/10/2005)

T2 UaSt date Tor submission of Q7130255
ohjections 1o provisional list {65 extended form eatlier date 18710/2025)
13, | Date of issue of final list of 08/11/2025*

orospoctive tesolution applicants | {as extended from eadier date 28/10/2095)
14, | Process email ) 10 sulwnit EGE anenterrisesinfra@gmaii com
15, | Details of the comorate dettar's | Not Appheatile

registeation status as MSME
“These timplines hive been extendeg PUrsuAnt 1 the approva? of the Committee of
Cragitors (oG of AN Enterprises tnfrastructure Services Private Limited in s meeting
neld o 07.10.2025. The timelines stated above are subject t further mogification Ly the
Col, including any extension oF exclusion gramted for completion of the Corporate
Insalvency Resolution Process (CIRP) of the Corporate Debtor wides the Insolvency and
Harkruptcy Code, 20165,

Pradeep Kumar © riy

Resolution Professional

BRI Registration No. IBBI/IPA-003/1P-NOO123/2017-2018,/11338
AFA Certificate No, AA3/11338,/02/311225/301168

Registored Add B-301, J ine, Agarwal & Doshi Complex,

Date :08/10/2025 Moblie No. 96194528358
Place: Mumbal For A N Enterprises Infrastructure Services Private Limited




